
 281.  Assentto  Bilis
 Portareain  Gujarat....(interruptions) The  Gov-
 emmenthas used  its  powerto  भ
 togive  15,000 acre  ०  land  there.  Ithas  gotmany
 aspects.  Kandia  porttrust  framed a  rule in  1971
 wherein itwas  provided  that  land  wouldnotbe
 alloted  to  anyone  in  this  area  due  to  ecological
 andintemal  security  reasons.  ह  8  multinational
 company  is  established on  the  border  area  like
 Kutch  then  rises a  question  of  the  unity  of  the
 country.  Already  local  companies are  produc-
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 of  lekhion__(intenuptons)

 MR.  CHAIRMAN:  Please  conclude  other-
 wise  it  will  not  g?  on  record.

 DR.  K.D.  JESYWANI:  Our  Govemment
 has  given  perSmission  to  a  multinational  com-
 pany  tosetupa  sattindustry.  Thisisnotjusiified.
 It  will  ruin  the  salt  producing  domestic  small
 industries.  Salt  is  not  such  an  item,  which
 requires  to  be  made  by  a  multinational  com-
 pany.  |,  therefore,  request  the  Government  to
 withdraw  thes  permission  (interruptons)

 [English

 SHRIMUMTAZ  ASNARI  (Kodarma):  Mr.
 Chairman,  Sir,  |  wouldlike  to  bringto  the  kind
 notice  of  the  Govemment-  this 1s  just  an  on-set
 of  the  summer  seasons  thatat  the  verybegmn-
 ning  stage  itself,  there1s  adeep  andgrave crisis,
 all  over  Dethi  regarding  drinking  water

 Sofar  asthe  DDAcolnies  are  concemed,
 they  are  also  facing  a  deep  and  grave  cnsi  of
 drinking  water.  There  is  acute  shortage  of
 dnnking  water  facility  in  Vasant  Vihar,  Vasant
 Kunjandsomany other  DDA  colonies.

 Similarly,  you  willbe  surprised  to  findthat
 there  is  30MGD  of  water  available  to  the  Dethi
 Municpla  Corproation  but  in  site  of  that,  this
 corporation  is  notin  a  position to  suply  drinking
 watertothe  residents  of  Delhi  whereas the  Delhi
 people  reqlire  only  15  gallons  perhead  but  with
 this  4  MGD  water  supply,  the  0e  atthe  rate
 of  ७  gallons per  ahead.  SO,  thisis  very  much
 surprising  and  at  the  same  time  because  of
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 these  piples  which  were  installed  forty  years
 back  which  have  become  outdated,  these  pipes
 arenctableto supply  water  to  allthese  residents.

 Similarty, you  find  that  even  झ  thenewspa-
 pers it  has  come  that  even  the  quarters  ofthe
 Prime  Minister  and  the  Ministers  are  getting
 polluted  andcontaminated  water.  Thisis  highly
 surprising.  Even  the  VIP  s  quarters  are  sup-
 plied  constaminated  and  polluted  water.  Thisis
 flanshedin various  newspapers  today.  So,  this
 is  highly  regrettable  and  this  should  be  con-
 troliedby the  Goverment  of  India  andthe  water
 supply  must  be  regular  to  all  these  colony
 dwellers  andcolony  residents

 [Transtation}

 MR.  CHAIRMAN.  Still  there  are  some
 persons  twhownattospeak.  ifthe  Hone.  messee
 take  one  minute each  then  we  can  accoudante
 10to  15  members more

 OR.  RAMESH  CHAND  1  OMAR  (Hapur):
 Mr.  Chairman  Sir,  through  you,  {  wouldlike  to
 draw  the  attention of  the  House  towards  Khoda
 residential colony  of  Ghaziabad.  |  demand  the
 Government  that  his  colony  should  be
 reguiansed  immediately  so  that  more  than  one
 lakh  residents of  this  colony  may  not  suffer  inthe
 hands  of  bureaucracy  There  are  30  to  35
 thousandhouses  inthis  colony  andsome  more
 are  being  constructed  During  its  regime  the
 B.J.P.  GovernemrtinU  रि.  hadaccepted  this
 thing  considering  these  facts  and  an  order  to
 regularise  this  colony  was  8150  issued  in  No-
 vember,  1992.  Butimmediatiey  afterthat,  that
 Government  was  dismissed  and  bureaucracy
 totally  ignored  that  order  The  NOIDA
 Developemtn  Authority  ca'iied  out  a  survey
 some  time  ago,  which  1s  not  known  to  the
 residents.  Thebureacuracy  'strying  touproot
 the  residents.  The  Government  should  inter-
 vene  into  it  and  bring  out  a  solution  whi  his
 acceptable  to  one  and  all  so  that  not  asinghi-e
 famuoly of  this  colony  -  uprotied  छा00 8101  ameni-
 ties  are  providedthere  and  above  all:tshouldbe
 reguiansed.


